RESUME OF WORK DONE BY
LOK SABHA

(EIGHTH LOK SABHA -TWELFTH SESSION)

(2nd November to 16th December, 1988)

LOK SABHA SECRETARIAT
NEW DELHI

January, 1989 Magha, 1910 (Saka)



T.0. No. 75-8 L S. Vol XII

e X
ml-\ AR M anAR
PAR s»nbhoaﬁons)

HovH

A £
M€

© 1989 BY LOK SABHA SECRETARIAT

PuBLISRED UNDER RULE 382 oF THB RULBS OF PROCEDUR} AND CONDUCT
or BUSINESS IN LOK SARHA (SiXTH EDITION) AND PRINTED BY M/s

AKASHDBEP PRINTERS, DARYAGANJ, DELHIL



PREFACE

This publication contains a brief resume of work done by Eighth
Lok Sabha during the Twelfth Session i.e. from 2nd November to 16th
December, 1988.

NEew DELHI ; SUBHASH C. KASHYAP,
January. 1989 Secretary-General.
Magha, 1910 (Saka)




10.
11.
12.
13.
14,

18.

CONTENTS

DURATION OF SESSION
ADJOURNMENT MOTION
Admitted and Discussed

BILLS

(i) Government Bills

(ii) Private Members® Bills

CALLING ATTENTION

DISQUALIFICATION OF MEMBER ON GROUND

OF DEFECTION

DIVISIONS

FINANCIAL BUSINESS

(i) General Budget

(ii) Budget in respect of the State of the Tamil Nadu
(iii) Budget in respect of the State of the Punjab

LEAVE OF ABSENCB

MOTION

Motion under Rule 388 for suspension of Rule
OBITUARY REFERENCES

PAPERS LAID ON THE TABLE

PERSONAL EXPLANATION UNDER RULE 357

PETITION
PRIVILEGE MATTER

QUESTIONS
(i) Starred

PAGE

18
19

20
20
20

21

22
23
25
26
27
28

29



16.

17.
18,
19,

20,

21,

(if)

(ii) Short Notice
@ii) Unstarred
(iv) Half-an-Hour discussions arising out of answers

to questions
RESOLUTIONS
(i) Statutory Resolutions

(ii) Private Members’ Resolution

SHORT DURATION DISCUSSIONS (RULE 193)
SITTINGS OF LOK SABHA

SPEAKER/DEPUTY SPEAKER/CHAIRMAN
Announcements/Observations [References

STATEMENTS
(i) Suo-motu statements madelaid by Ministers under
Ruie 372
(ii) Matters under Rule 377
Position regarding receipt of replies from Ministers
concerned (as on 31-1-1989)

STATEMENT SHOWING TIME TAKEN ON
VARIOUS KINDS OF BUSINESS

PAGE
29

29

30

31
32

33
35

36

37

39

40



RESUME OF WORK DONE BY EIGHTH LOK SABHA DURING THE
TWELFTH SESSION, NOVEMBER—DECEMBER, 1988

1. DURATION OF SESSION

Date of commencement 2nd November, 1988
Date of adjournment sine die *] 6th December, 1988
Date of prorogation 5th January, 1989

Total number of days of Session ... 45 days

Number of days of sittings 24 days

Number of hours of sittings 155 hours and 25 minutes

*The session was origioally scheduled to conclude on W;dnesday. the 7th
December, 1988,
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SUMMARY

Bills pending at the end of Eleventh
Session

Bills introduced

Bjlls—Motion for {ntroduction
negatived

Bills discusseq
Bills withdrawn

Bills negatived

Bills removed from the Register
of Pending Bills

Bills—Part-discussed
Bills pending at tbe ¢nd of the

session vide para No, 2703 of
Bulletin-Part 11, dated 6-1-1 989
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6.

DIVISIONS

No. of Divisions held
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8, LEAVE OF ABSENCE

No.

Name of Member

Period for which
leave granted

Daie when
leave granted

Shri Gangadhar S. Kuchan

Shrimati Vijayanthimala
Bali

Shrimati Akbar Jahan
Abdullah

17th August to
23rd August and
29th August to
5th September,
1988,

2nd November to
4th November and
1 5th November to
28th November,
1988,

“nd November to
4th November and
15th November to
7th December,
1988,

e ——— —

7th December,
1988

[
|
I
|
I
l
|
|

J
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11. PAPERS LAID ON THE TABLE

(a) By Government 1061
(b) By Private Member 3

25



12. PERSONAL EXPLANATION UNDER RULE 357

Brief subject

Name of Member who
made the Personal
explanation

Date

Regarding certain
remarks made about
him during discussion
under Rule 193 on
15.11.1988,

Shri B. Shankaranand

26

15.11.1988

Time Taken

HM,
0-10



13. PETITION

Presented by Member

27
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15, QUESTIONS

(1) Starred Questions

(2a) Number of Questions put down io Question Lists for *389
answers,
(b) Number of Questions orally answered. 128

(i1) Short Notice Questions

(a) Number of Questions put down in Short No‘ice Nil
Question Lists,
(b) Number of Short Notice Questions orally answered, Nil

(iil) Unstarred Questions

Number of Questions for which written answers were laid **4159
Including those put down for oral answeis but not reached for
oral answers.

* Includes 9 Starred Questions transferred from one Ministry to another.

** Includes 59 Unstarred Questions postponod/deleted/transferred from one
Ministry to another,

29
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18. SITTINGS OF LOK SABHA

Sl

Sub ject Date on Remarks

No. which decided
1. Cancellation of sitting on 4,11,1988 The House decidod
Monday, the {4th November, ' that o account of
1988, #9th Birth Anniv-
ersary of Shri
Jawaharial Nehru,
the sitting fixed for
14th Noventber,
1988, be cancelled,
*2. Fixation of sittings from 7.12,1988 The Bpeaker infor-
12.12,1988 to 16,12,1988 med that Lok Sabln
ould i - on

the 7th December,
1988 and sit from
12,12,1988 1o

16.12.1988  for
transaction of
Governthent  busi-

* Lok Sabha was scheduled to adjourn sine die on 7,12,1988,

33



19, SPEAKER/DEPUTY SPEAKER/CHAIRMAN
Announcements/Obscrvations/References

Sl, No.

Subject

By whom

Date

l‘

‘2'

.3.

Tribute paid to Shri G,V,
Mavaalnkar, first Speaker of

- Lok Sabha on his birth

centenary,

Appreciative references to
the working of the Lok Sabha
Secretariat on the occasion
of its Diamond Jubilee.

Reference to Forticth Anni-
versary of the Universal dec-
laration of Human Rights,

Reference to the tragic &nd
large scale loss of life and
property caused by the deva-
stating earthquake in the
Soviet Republic of Armenia
on 7th December, 1988,

Valedictory remarks on the
conclusion of the Twelfth
Session

Deputy Speaker

Members/Speaker

Speaker

Speaker

Speaker

25.11,1988

2,12,1988

7.12,1988

13.,12.1988

16.12.1998
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20. STATEMENTS
(1) Statemeats made/lald by Ministers under Rule 372

sl Subject Name of Date Time
No. Minister taken
1 2 3 4 5

1. Two accidents involving Indian Shri Shivraj 2,11.1988 0 07
Airlines and Vayudoot aircraft V. Patil
near Ahmedabad &nd Guwahati
Airport respectively on the 19th
October, 1988.

2. Clearance given to the pro- Shri Jagdish 3.11,1988 0 15
posal of M/s. Punjab Agro.. - Tytler
Industries Corporation for
setting vp a joint venture in
Punjab with M/s. Voltas and
in Collaboration with M/s.
PEPLSICO,

3. Developments in Maldives. Shri Rajiv 4,11,1988 0o 09
Gandhi

4, Fire incident in the Mahul refi- Shri Brahm 15.11.1988 0 05
nery of the Bharat Petroleum Dutt
Corporation Limited on 9th
November, 1988.

5. Recognition of the newly Shri P. V. 16.11,1988 0o 02
formed State of Palestine, Narasimha .
- Rao

6, Government Business for the Smt, Sheila  18.11.1988 0 12
commencing the 21st November Dikshit

1988.
7. Allocation of jmported edible Shri Sukh  27,11,1988 0 04
Oils to vanaspatt industry Ram - -

8*  Visit of Mr. Gorbachev, Gen- Shriv Rajiv = 21.1),1988 0 04
- eral Secretary of the Central Gandhi

Committee of the CPSU and

President of the Presidium of

Supreme Soviet to India.

-

* Prime Minister also leid on the Table ccpies of Agreement between the Geve-
rrment of Republic of Irdia and the Government ¢f tke Urion of foviet
Socialist Republics on (i) Econcmic and Technical Ccogperataicn fer setting up
of Vindbyachal Thermal Power Staticn Stage-11 (ii) avoidance of double 1axa-
tion of income, (iii) lopg tetm cooreration in tke exploratico ard use of
outer space for peaceful purposes (iv) Constructicn of nuclear power station
in India (v) Protocol ¢n Ecconomic and Techpical Cocperation in Power

Project and (vi) joint Indo-Soviet Summit statement,
3
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9. Provincial Cguncil clections in  Shri P, V.  22,11.1938 0 07
the North-Esstern Province 6f  Narasimha
Sri Lanka Rao

10, Government Business for the  Shri, HK.L. 25.11,1988 0 10
week coommencing the 28th Bhagar

11, Bspionage - aclivities of two Shri . P.V. 1,12.1988 9 02
officials of the Pakistan Narapimba .
Embassy. Rao

12. Government Busioess for the  Shri H.K L. 2.42.1988 6 09
week commencing the :th Bhagat
December, 1988,

13. Discovery of oft at Nadd in  Shri Brabm 6.12.1988 0 o1l
Cambay Basin of Gujarat. Dutt

14. Report of the National Com- Smt, .Uﬁh_linl 7.12,1948 . 0 07
mission on Urbanisation subm- Kidwai
itted to Government in
August, 1988,

15. Damages due to cyclons in the Shri Shyam Lal 7,12.1488 o o8
States of West Bengal, Orissa Yadav '
and thp Upion Territory of
Andaman and Nicobar Islénds
and the relief measures under-

taken.
*#16, National Forest Policy. Shri Z.R. 7.12,1988 D 0s
Ansari
17. Guwahati High Court Ords¢ da  Shri Buta  13.12,198% 0 04

the writ petition challenging the Singh 3
President’s Proclamation under

article 356 of the Constitution

in re'ation to the BState of

Naga'snd.

*¢ Minister also laid on the Table a copﬁ of Reso'ution enunciating the revised
Nationa! Forest Poliey,



(if) Matters Under Rule 377

Position regarding receipt of replies from Minister concerned as on 31.1.1989

Total number Number of Percentage
of matters replies sent of replies
raised. to Members sent to the
& copies Members
endorsed by the
to Lok Sabha  Ministers
Secretariat,
First Session 61 61 100
Second Session 351 345 98.3
Third Session 158 152 96.2
Fourth Session 150 145 96.6
Fifth Session 330 304 92,1
Sixth Session 149 138 90.1
Seventh Session 178 160 89.9
Eighth Session 341 276 81.0
(Part I)
Eighth Session 147 123 83.7
(Part II)
Ninth Session 178 135 75.8
Tenth Session 362 247 68,2
Eleventh Session 153 95 62.0
Twelfth Session 180 75 41,9
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21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS
Business Time Percentage to
taken the total time
tekew
H. M,
ADJOURNMENT MOTIONS 3 4 2.4
BILLS
(a) Governhient Bills 56 46 36.5
(b) Private Members’ Bill s 03 3.2
BUDGETS
(a) General Budget 5 20 3.4
(b): Budget in-respect of States umder
President’s rule 5 18 34
CALLING ATTENTION NOTICES (Rule 197) 8 46 5.7
DISCUSSIONS
(a) Half-an-Hour Discussions (Rule 55) 1 41 L.t
(b) Short duration Discussions (Rule 193) 24 55 160
MATTERS UNDER RULE 377 4 27 29
MOTFION UNDER RULE 388 0 0 —
QUBSTIONS 17 S0 1.8
RESOLUTIONS
.(l} Statutory Resoifutjons 8 le 5.3
(b) Private Members® Resolutions 4 59 3.2
STATEMENTS (Rule 372) 1 5t 1.2
OTHER MATTERS such as Oath or Affirmation, 6 28 4.2
Papers laid on the Table, Obituary References,
Questions of Privileges, Points of Order,
Personal Exp'anations etc.
155 25 100.0

Akashdeep Printers 20, Daryaganj, New Delhi-110 002.
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